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LEGISLATIVE  DEPARTMENT : : : LEGISLATIVE BRANCH

NOTIFICATION

The 27th January, 2022

    No. LGL.194/2021/28.–   The following Act of  the Assam Legislative Assembly

which received the assent of the Governor of  24th January, 2022 is hereby published for general

information.

ASSAM  ACT  NO. XLII OF 2021

(Received the assent of the Governor on 24th January, 2022)

 THE ASSAM DIRECT RECRUITMENT COMMISSIONS FOR

ANALOGOUS POSTS IN CLASS-III AND CLASS-IV ACT, 2021
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ACT
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GEETANJALI  DAS  SAIKIA,

Secretary to the Government of  Assam,

Legislative Department, Dispur, Guwahati-6
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